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4 19.I.SJ Mr.B.K.Nayak, learned counsel 'Ar Ly 7 w[/w

for the applicant memtions before me M fr Gl o
that there are some typographical Crd )
mistakes im the body of the application kdu %ﬂ
which changed the mature ang character | 2’ TY A bapert
of the case. Moreover he also admits | Lo }7 o Aane
that due to Maaequate mﬁeﬂct fmfmha
{m the praression he could not project
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| his case properly for which the case wds KQUUY‘W/ H"L i )7?

dismissed yesterday(18.5,94). Now he 6} dy /7 547‘}‘
| prays for withdrawal of the case with | ?(vf\m yv‘)fM
@ permission to refile the same in a %ﬂ

proper form.

In such a situatiom I have mo
objection to the submissions made by
M- ,Nayak. Mr.U.B,Mohapatra, learned
Addl.Standing Counsel present in Court
also has no objection. I hereby recall
the order dated 18.5,94. The original
application No.294/94 is permitted to
be withdrawn with liberty to refile
the same 4n a proper form if sé advisedf;‘g
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